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Sharing Regulations - 3rd Amendment:

The proposed amendment

❖ to determine the regional component and national components of HVDC
system

❖ to be determined based on the reverse flow in the subject lines.

❖more rational than the existing methodology

Issues: Missing many genuine concerns

❖The planned outage, forced outage, outage allowed under regulations,
availability/unavailability of parallel lines, operating conditions, ambient
conditions, sharing ratio etc.,

❖independent of actual utilization of the intended purpose

❖may invite litigations for a certain range of HVDCr, let’s say 29 to 31



06-09-2023 Dr. Sudarshan Kumar Babu Valluru 3

Suggested Methodology:

Consider forward flows (HVDCf) as well as reverse flows (HVDCr)

HVDCf - Regional Component

HVDCr - National Component

𝐻𝑉𝐷𝐶𝑓 =
σ𝑘=1
𝑛 Maximum power flow in forward direction ( MW) in any time block on 𝑘𝑡ℎday

Capacity of HVDC transmission system in forward direction (MW) × number of days in a month

𝐻𝑉𝐷𝐶𝑟 =
σ𝑘=1
𝑛 Maximum power flow in reverse direction MW in any time block on 𝑘𝑡ℎday

Capacity of HVDC transmission system in forward direction (MW) × number of days in a month

Regional Component % = 𝟏𝟎𝟎 ×
𝑯𝑽𝑫𝑪𝒇

𝐻𝑉𝐷𝐶𝑓 + 𝐻𝑉𝐷𝐶𝑟

National Component % = 𝟏𝟎𝟎 ×
𝑯𝑽𝑫𝑪𝒓

𝐻𝑉𝐷𝐶𝑓 + 𝐻𝑉𝐷𝐶𝑟



Thanking You 
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